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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

NEW DELHI

C.P. NO. 30/1997
in

Q.A. NO. 964/1996

Friday, this the 7th February, 1997.

COR AM : |> ;

HON'BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN

HCN'BLE SHRI R. K, AHOOJA, fAEMBER (A)

0. P. Gupta S/O Parmeshwar Dayal,
R/O 89/A, DDA Janata Flats,
Rampura, Delhi-110025.

( By Shri 0. N. Moolri, Advocate )

-Versus-

1. Shri 3. C. Dhupper,
Deputy Project Manager,

2o Shri P. K. Mehta,
Shop Superintendent/PS/RPS.

IRCA Building,
Northern Railway Reservation
Office, New Delhi-1.

Petitioner

... Respondents

ORDER (ORAL)

Shri Justice K. M. Agarwai —

Heard the learned counsel for petitioner. This

petition is for initiating contenipt proceedings

against respondents for the alleged disobedience of

this Tribunal's order dated 2.12,1996 made in M.A. No.

2483/96 in O.A. No. 964/96. The order reads as

follows

^Applicant will not be reverted without
further orders from this Court.®

2, After hearing the learned counsel for petitioner,

we find no further order of reversion has been made

against petitioner. The order complained is dated

14,1.1997 addressed to the Divisional Railway Manager(p)
Northern Railway, Moradabad by the Shop Superintendent,
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Northern Railway, New Delhi. It says that Shri^Om

Prakash Gupta (petitioner herein) , Clerk working in

the office at New Delhi on ad-hoc basis is spared on

15.1.1997 with a direction to report at Moradabad for

further orders as his parent Division is Moradabad.

We get nothing from this order to infer that he has

been reverted from the post that he held on the date

of the order made by the Tribunal. However, to get

over the apprehension of petitioner, we make it clear

that on being spared, when petitioner reports at

Moradabad, he will be allowed to work as Clerk on

ad-hoc basis until further orders of this Tribunal.

3. Subject to the clarification aforesaid, the

conten^t petition is hereby summarily disposed of.

Dated, 7th February, 1997.

,  ( K. M, Agarwal )
Chairman

/as/

( R. K.
(A)Me


